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central ADWINISTRATIVE tribunal. 3ABALPUR BENCH. 3ABALPUR
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^ m Orioinal Ap»lication No. 125 of 2001

3abalpur, this the 9th day of April 2003.

Hon'ble nr. R.K. Upadhyaya - naabar (Adanv.)
Hon'bia nr. A.K. Bhatnagar -nenber (Oudiciai)

Bhanu Prakaah Singh, aged 52 years, son
of Shri n.P. ; aingh, lAs Officer, Working
as Additional Commissioner, Reua Division
Reua (nP) applicant

(By Advocate - Shri A.K. Pandey for Shri P.N.Dubey)

VERSUS

1. Union of India, through sacretary
Department of Personnel and
Administrative Reforms and Training.
Govt of India, Neu Delhi.

2. State of n.P. through Chief Secretary,
Vallabh Bhavan, Bhopal. RESPONDENTS

(By Advocate - None)

ORDER (oral)

By R.K. Upadhyaya, Member (Adrnnv.): -

It has been stated on behalf of the applicant

that the claims of the applicant have been accepted

by the respondents. Therefore, O.A. filed should be

allov.'ed withdrawn. Permission sought for is

allowed. This O.A. is dismissed as xvithdrawn.

(jf"' (R.K. Upadhyaya).K

Member (a)
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